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Need for a law against physical torture of accused persons by police

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, through Zero Hour, I demand
for an Anti-Torture Bill.

Sir, recent national surveys on the policing in India show that three out of five
personnel believe that there is nothing wrong with beating up criminals and four out
of five think it 1s okay to bash them up to extract a confession. In 2017-18, NHRC
reported 144 cases of death in police custody and 1530 deaths in judicial custody.
Furthermore, NCRB reports state that undertrials and even convicts are tortured in

prisons across the country.

India signed the '1984 UN Convention Against Torture' in 1997 even though the
absolute prohibition against use of torture has long been established as a fundamental
principle in law. Signing means that the country has, in principle, agreed to move
forward to ensure that the practice of torture 1s entirely eliminated in its country. But
ratification, the next step, obligates countries to pass law that reflects the articles in

the UN law. For 22 years, ratification has been left pending.

A specific anti-torture law is the need of the hour. It needs to be detailed,

comprehensive and should conform to intemational standards.

It will need to have a broad descriptive definition of torture that includes: mental
torture should be made easier to prove; fix responsibility not only on the perpetrator
but also on those who allow it to happen under their watch, make punishment more
stringent, especially, where there has been sexual violence and ensure that the State

compensates and cares for its victims.

It must also bypass Section 197 of the CrPC which requires permission before

public servants can be prosecuted for actions done in the course of duty.

Sir, this Anti-Torture Bill is especially important given the brutality of police
violence that we have been witnessing [or the last few vears, especially, since 2014
Students, women and children have not been spared as the police repeatedly exploits
this lacuna in the law to beat people into suppression. Minority and backward communities
are being targeted both inside prisons and on the streets. We must remember that the

police force exists to protect us from harm and not cause it themselves.

Therefore, I would urge the Government to consider adoption of an Anti-Torture
Bill to set uniform standards of policing and prisoner rights across the country. Thank

you, Sir.
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SOME HON. MEMBERS: Sir, we assoclate ourselves with it.
MR. CHAIRMAN: Please send the slip.

SHRI AHAMED HASSAN (West Bengal): Sir, I would like to associate myself

with the Zero Hour mention made by the hon. Member.

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, I would also like to associate
myself with the Zero Hour mention made by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, I would also like to associate myself with the

Zero Hour mention made by the hon. Member.

SHRIMATT VIILA SATHYANANTH (Tamil Nadu): Sir, I would also like to associate
mysell with the Zero Hour mention made by the hon. Member.

SHRI A. VIJAYAKUMAR (Tamil Nadu): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.

Anti-India propaganda under the guise of protest against the Citizenship
Amendment Act (CAA)

it ot &, RameT (1981 <A |, 3 3rudh "y 9 Yo Al ol Heed & fas
B IS <ATEdl § | ANNSAT HEEE ETd 99 & Sl Tee! 9 R TgHd | i
gl 3Y 59 @ fdbar Wl dg widl wogHe! e W ganl ellbdsl A AR @]
B A" B B ARPR &1 ITH BIS MUl €1 AT el ARy Big At oenfergof
faRler 81, S9db w@rd ®, olfth 59 a0y @) sre § SrE-srE UE) 2w A1
o sga wri) wng-faRe wfafafel g8 eiv 2w @ ded F AR ey gl g
B UQT Bl bl BRI @) T, B8 sRTedT &1 Refd ST 811 98 % 954
o fiae foe & 1§ T e € 1 wifayel e &1 SRRl Se] Bl ARy,
oifeps TpT HY UaeiE a1 TRIE BT oS H ¥ B A DI AW A, RSB B
fRerfer fier e, g Topell ol Rl 9wy 1€l &1 =Rl @9 &1 g oiar silR
geft wroiifae gl &1 ff gad weam e sy i w2t off Qo 4+ usg faveh
Tiafaler 1 8 uIgl EXehN bl g e wen Aifey Sl g9 YRR ol it
i ol @l €, S U Wi 9 Wi bRAR] Bl S, Sgd-dgd gedig |

it 3R wieY e (MERIK): WY, # "R "ew gl 98y v favy 9wy
Bl HiHg bl g |



